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NAN,II Ot] TI IE l'Al:i.I llis: Effect I'ech Sets Pvt. Ltd.
V/S.

Toast Events Pvt. Ltd.

INSOLVENCY & BANKRUPTCY CODE 2016.

OI{DEIT

On the withdrawal memo filecl by the Petitioner's Counscl, looking at the

saure, this Company Petition is hereby dismissed as witl-rdrawn.
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